
.9 	IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH 

M.A.103/95 in 

oA.932/91 	 dated : 20-4-1995 

BET WLEN ;- 

1. Narasirtha s/o Maflaiafl 27. George. 

2. Narosimha s/o Bhunih 28. T. saty.nar0yana. 

3. Pandu  G. 	\'aaagiri. 

1. sailoo s/o 	Rajiah .   Saraswati. 

5. jflaiah 3$. Gown. 

6. P. 	RJu 32. Shyart,  Rao. 

7. R. shankor 33. s.hathai. 

8. sathos/o Pochala 34. w6r0simha s/o sorraiah 

9. I. 	Krishna 35. srinivas 	Reddy. 

hi. Prabbu 36. gsnuk. 

11. B. tnohar 37. M. Raja Reddy. 

 Krishna 	 . 31b. J. 	Ramulu. 

 R. 5.vohan ROD  B.Prakash 

4, bnikshaPthy  G. 	Baliiah 

iS. [HOiOh . 	1L. S. 	shnkar. 

i€. snerikaraiah  BhagavZindoss  Son'. 

17. T. 	Prabhaker  Vscs. 

lb. venktaswonty  M.i..Khan. 

19.M.1.istiah 45.N.barsirrh 	s,'o Baliah 

20. -. 	Lkshm1dh 46. K.shr1varcJni. 

21. G. 	Raulu 47. M. shdriff. 

22. F. 	Chcfloro1oh 48. enoskr. 

23. R.S.ikppa 	Rdo  t'arosinhc 	s/a 	Fc1Lioh. 

44. T.K.subranncinyarn  S.Kstaich. 

 B. 	Cnardraiah 
 G. Raachnciar .... wplicants/Applicant 

AND 
 The General 	Vnager, 	S.C.Railway, 

Rail 	Niloyarn, 	Secundrabd. 
 The 	Divisional 	Railway inoger 	(:eter Guage), 

S.C.Rl)s,Hyoerbbcd Qivision, secunderabbd. 

 The 	Divisional 	Engineer, (Special 	works)(tter Guage), 
s.C.Rai1w6y,Hyoer8bd Division, 	secunderabd. 

 The Mssstant Engineer (Buildin9s )vtcr Guage) 
S.C.Rallway,Hyaerabdd DivisLn, 	securiderabad. 

 The Assistant Engineer, Water t4rks(t€er  Guage), 
-.. - S.C.RaIlway, 	$ecunderad, . ... Ofjician Reapi 

.... 	. 



Copy to;- 

The General Manager, South gentral Railways, 
Rail Nilayam, Secunderabad. 

The Divisional Railway Manager (Meter Guage, 
South Central Railways,Hyderabad Division, 
Secunderabad. 

The Divisional Erxgineer(Special Works),(Meter Guage), 
S.C.Railways,Hyderabad Division,Securiderthad. 
The Assistant Engineer(Buildings)(ttter Guage), 
S .C.Railwys,Hyderabad Division,Secunderabad. 

S. The Assistant Engineer,W9ter Wrks(Meter Guage), 
S.C.Railways ,Secunderthad. 

One copy to Sri Icv.P.Raghava Rao,Advocate, 
4-84,Geetanagar,P.O.Mal]cjgjri,rzyderabaa_500 047. 

One copy to Mr.H.R.Devaraj,Sr.CGSC,OAT.Hyd. 

One copy to Library,CAT,Hyd. 

One spare. 

1}., 	flfli 

V 



2 LI 

Veerappa 
Balaram 

Counsel for the applicants 

Private respondents 

K.V.P. Raghava Rao, Advocate 

Counsel for the respondents :N.R.Devaraj, Sc for Railways 

CORAM 

HON. MR. JUSTICE V. NEELADRI RAO, VICE CHAIRMAN 

HON. MR. R.'RANGARAJANI MEMBER(ADMN.) 

I 

ORDER, 

AS"per'Hon. Mr Justice V. Neeladri Rao, Vice Chairman 

Memo dated'3-10-94; vide No.YP/Engg/416/SeniOrity, i 

filed for the respondents to the effect that the judgement 

dated 31-1-1992 passed in OA.932/91 is implemented. 

Learned counsel for the applicanis sut?mitted that jne 

Mareganted for verification e&-ree r&s-e€ the applicants. 

The, learned standing counsel for the respondents submitted 

tht if there are any defects in the implementation they are 

free to make representations to the concerned authority and 

they will be looked into. 

In the circumstances, the applicants are free to make 

representations to the concerned authorities if the circum-

stances warrant. If they are still aggrieved in regard to 

the same they are free to move this tribunal by filing ffj) 

MA. 

subject to the above the MA is closed./ 

(R. Rangarajan) 	7' 	 (v, Neeladri Rao) 
Member(Admn.) 	 Vice Chairman 

Dated 	April 20, 95 
Dictated in Open3rt 

4yestrar(Judtl) 


